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text hooks and exercise books. The scheme

was discontinued thereafter.

Training of police personnel to
check atrocities against women

[20 DEC.

1991] to Questions 182

Police force attended. The objective of this
programme was to sensitise police personnel
on various aspects of the handling of the
cases involving atrocities on women and to
effect a change in the perception of the police

regarding women's issues and their
3415. SHRIMATI VEENA VERMA: Will problems.
the Minister v>f HUMAN RESOURCE
DEVELOPMENT be pleased to state: . )
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(a) whether it is a fact that recently a
three-day training programme of police
personnel was organised in New Delhi in
order to examine effective measures to check
growing atrocities against women; and

(b) if so, what are the details thereof?
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Promotion of U.G.C. Officers

3417. SHRI SATCHIDANANDA: Will the
Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that Class-I
Officers of U.G.C, are not being promoted
due to stay grant by Court;

(b) it so, the number of such officers;

(¢c) the number of SC/ST officers in
different grades; and

(d) the action taken by Government to get
the stay vacated

THE MINISTER OF HUMAN RE-
SOURCE DEVELOPMENT (SHRI ARJUN
SINGH): (a) to (d) According to the
information furnished by UGC, the promotion
of 16 Group 'A' Officers of the Commission
has been affected by the stay granted by the
Delhi High Court. No SC/ST Officers is
among those affected by the Stay Order. UGC
had impressed upon the Hon'ble High Court to
vacate the stay on promotions to avoid
dislocation of work in UGC due to vacancies
a* different levels. The High Court par-

[RAJYA SABHA]

to Questions 184

tially vacated the stay on 30th October, 1991
thereby allowing promotions upto the level of
Section Officer.

Appointment of teachers after retirement

3418. CHOWDHRY HARI SINGH:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether teachers of universities and
colleges, after retirement at the age of 60, are
eligible for appointments as Visiting
Professors in their respective snbject; if so,
upto what age such appointments may be
given to retired teachers;

(b) whether such appointments are made
on the requests by UGC or by interested
universities;

(c) whether the retired teachers are also
eligible to apply to UGC for study/research
grants on research subjects; and

(d) if so, what are the details thereof?

THE MINISTER OF HUMAN RE
SOURCE DEVELOPMENT (SHRI
ARJUN SINGH): (a) and (b) According
to the informationi furnished by UGC, a
person who has held the post of a Pro
fessor is eligible for appointment as Visit
ing Professor upto the age of 65 years
under the UGC .Scheme of Visiting Pro
fessorship. Such appointments are made
by the Universities themselves in accord
ance with the Scheme.

(c) and (d) The retired teachers other than
those appointed as Visiting Professors can
submit major research projects and if such
projects are approved by UGC, they are paid
an honorarium @ Rs. 2000/-per month upto
the age of 65 years. In addition, financial
assistance is also provided for book's,
equipment, contingent expenditure, etc.

Air facility to teachers of Kendriya
Vidyalaya Part Blair

3419. SHRI SAMAR MUKHERIEE:
Will the Minister of HUMAN RESOURCE
DEVELOPMENT be pleased to state:

(a) whether it is a fact that Teachers of
Kendriya Vidyalaya Port Blair were



